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Fish Market1nr Corporation 

r Shri Kameshwar Tantia: 
I Shrl YashpaI Slnrh: 
I Shri Bhaprat .lba AJad: 
I Sbri P. R. Cbakravertl: 
, Shri P. C. Borooah: 
I Maharajkumar Vijaya 
~ banda: I Shri Sabodb BaD8da: 

Sbrl S. C. Samanta: 
ShrimaU Renuka Barkatald: 

I Shri Indrajlt Gupta: 
I Dr. Ranen Sen: 
L Shri Dlnen Bhattacharya: 

Will the Minlfter of Food and Arrl-
rGliwre be pleased to state: 

(II) whether it lJ a fact that Govern-
ment is considering to set up a Cen-

tral Fish Marketing CorporatiOn Ul 

Calcutta to procure and sell fish; and 

(b) if so, when is it likely to start 
functioning? 

The Minister of Food and A«rletd-
tare (Shrl C. Subramaniam): (a) and 
(b). It has been decided to establish 
a FIsh Marketing Corporation In Cal-
cutta. The Corporation will start 
functioning after necessary prelimi-
nary steps for its formation and pro-
curement ot supplies have been taken. 

Ratlonin&' In Calcutta: 

r Shrl S. M. Banerjee: 
I Shrt Yampa) Singh: 
J Shrt P. R. Chakravertl: 
") Bhri P. C. 8orooah: 

I l Shrimatl Ramdularl Sinha: 
Shrimatl Renuta Ray: 

Will the Minister of Food an" Aa-rt-
culture be pleased to state: 

(a) whether statutory rationing in 
Calcutta from the 1st January, 1885 
has met with success; 

(b) if not, the reasons for the ilal1W; 

(c) whether failure on the part of 
the Centre to supply adequate quan· 
tity of foodgrain is one of the matn 
reasons for its failure; and 

(d) if so, the steps taken to mak€' 
this scheme a success? 

The Minister of Food and Arrlcul-
tare (Shrl C. Bubramanlam): (a) 
Yes, Sir. Statutory rationing in Cal-
cutta, which was introduced trom 8th 
January, 1965. has proved a SUCceltS 

(b) to (d). Do not arise. 

Bntrer Stock 01 Foodrralu 

(Shri P. C. Borooah: I Sbrl Madhll Llmaye: 
Shrl Subodb Hansela: 

I Shrl S. C. Samanta: I 8bri stdheshwar Prasad: 
Shrimati Savltrl Nigam: ·.51. ~ Shri D. N. Tiwary: 



31 55 Written Ans'Wer~ MAnCH 9, 1965 Written Answers 

I Shri Shashi Ranjan: l Shri Chandak: 
Shri D. D. Mantri: 
Sbri Parashar: 
Shrl Ram Harkh Yadav: 

Will the Minister of Food and Agrl-
«'ultare be pleased to siate: 

(a) whether the Food Corporation 
is building buffer stocks of wheat and 
I'ice; 

(b) if so, the extent of the stocks to 
'be built and where they will be kept; 
.md 

(c) how their distribution will be 
administered? 

The Minister 01 Food and Agricul-
ture (Shri C. Subramaniam): (a) to 
(c). The Food Corporation will build 
up buffer stocks of foodgrains on 
behalf of the Government. The Cen-
tral Government intends to build up 
gradualIy a buffer stock of 4 million 
tonnes of wheat and 2 million tonnes 
of rice at suitable places within the 
country. The Corporation will 
administer the building up, mainten-
ance. turn-over and distribution cd 
these stocks in aceordance with the 
directives issued by the Government. 

Import of Foodgrains 

r Shri D. C. Sharma: 
Shri P. C. Borooah: 

~ 
Shrimati Job.raben Chavda: 

'352 Dr. Mahadeva Prasad: 
. Shri Gulshan: 

Shrl Onkar La! Berwa: l Shrl Hlmatslncka: 
Shri Rameshwar TanUa: 

Will the Minister of Food and Alrl-
..alture be pleased to state: 

(a) whether the Government of 
India has proposed a substantial 
increase in P.L.-480 foodgrain imports 
in the next two years to build ade-
quate buffer stocks of wheat and rice: 
(lnd 

<b) if so, the decision taken in this 
l'egard? 

The Minister of FOQd and Agrical-
ture (Shrl C. Subramanlam): (a) and 

(b). The matter relating to a new 
agreement under P.L. 480 for imports 
of foodgrains beyond June 1965 when 
the supplies under the cw'rent agree-
ment are exp€cted to be completed is 
at present under consideration. It is 
not possible at this stage to indicate 
the quantities which might be pro-
vided under the new Agreement. 

Procurement of Foodgrains 

r Shrl Prabhat Kar: 
Shri IndraJIt Gupta: 
Shri P. C. Borooab: 

I Shri D. N. Tiwary: 
I Shri Blbhuti Mishra: 1 Shri K. N. Tlwary:. 

·353. Shrl Hecla: 
Shrl Ramacbandra Ulaka: 

I Sbri Dhulesbwar MeeDa: I Shri Chandak: 
Shri P. R. Cbakravert1: 

L Shrlmati Savitri Nigam: 

Will the Minister of Food and All'i-
culture be pleased to state: 

(a) whp,ther it is H fact that con-
flicting agricultural price policies 
pursued by the different States and 
their divergent procurement policies 
are coming in the way of procurement 
of foodgrains and hampering the work 
of the Food COl'poration; 

(b) if so, how far the grain pro-
curement targets for this year arl' 
likely to be hit thereby; and . 

(c) the steps taken to clear the way 
for smooth procurement? 

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) No, 
Sir. 

(h) and (c). Do not arise . 

Wbeat frOom France 

r Shri Rameshwar Tantia: 
·3n. ~ Sbri Vishwa Nath Pandey: 

l Shrlmati Maimoona Sultan: 

Will the Minister of Food anet Agri-
culture be pleased to state: 

(a) whether it is a fact that !"rance 
has informed the QQvernment of India 
that she can supply wheat to India; 




